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ITEM NO.37, 37.1, 37.2   COURT NO.1               SECTION PIL-W

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Writ Petition(s)(Civil)  No(s).  649/2018

MRINALINI PADHI                                   Petitioner(s)

                                VERSUS

UNION OF INDIA                                    Respondent(s)

(IA No. 152125/2018 - APPLICATION FOR PERMISSION
IA No. 54663/2019 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 149998/2019 - INTERVENTION/IMPLEADMENT
IA No. 146254/2018 - INTERVENTION/IMPLEADMENT
IA No. 146250/2018 - INTERVENTION/IMPLEADMENT)
IA NOs. 66234, 68127, 164401-IMPLEADMENT) 
I.A. 145859/2018- APPLN. FOR STAY)
I.A. Nos. 66234, 68127, 164401- APPLN(s) FOR IMPLEADMENT)

WITH
MA 2053/2019 in W.P.(C) No. 1094/2019 (PIL-W)
(IA No. 152105/2019 - APPROPRIATE ORDERS/DIRECTIONS)

MA 2131/2019 in W.P.(C) No. 1094/2019 (PIL-W)
(IA No. 160008/2019 - APPLICATION FOR PERMISSION
IA No. 160018/2019 - CLARIFICATION/DIRECTION
IA No. 160019/2019 - EXEMPTION FROM FILING O.T.
IA No. 160015/2019 - INTERVENTION/IMPLEADMENT)
 
Date : 08-01-2020 These matters were called on for 

hearing today.
CORAM : 
         HON'BLE THE CHIEF JUSTICE
         HON'BLE MR. JUSTICE B.R. GAVAI
         HON'BLE MR. JUSTICE SURYA KANT

Mr. Ranjit Kumar, Sr. Adv.(A.C) 
Ms. Priya Hingorani, Sr. Adv. (A.C.)
Mr. Himanshu Yadav, Adv. 

For Petitioner(s) Mr. Surender Deswal, Adv.
Mr. Manish Tanwar, Adv.
Mr. Amrinder Kumar Mehta, Adv.
Mr. Amit Das, Adv.
Mr. Tavish P. Prasad, Adv.

                    Mr. Partha Sil, AOR

                   Mr. Debasis Misra, AOR

                   Mr. Kush Chaturvedi, AOR
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Ms. Priyashree Sharma PH, Adv.
Ms. Aditi Agarwal, Adv.
Ms. Purnima Subba, Adv.

                   
For Respondent(s) Mr. Swetaketu Mishra, Adv.

Mr. Sanjay K Das, Adv.
                    Mr. V. K. Monga, AOR

                    Mr. Ravi Prakash Mehrotra, AOR
Mr. Ankit Agarwal, Adv.

                    Mr. Lakshmi Raman Singh, AOR

Mr. Tushar Mehta, Ld. S.G.
Mr. Ashok Parija, Adv. Gen.               
Mr. Shibashish Misra, AOR

                    Mr. Suvidutt M.S., AOR
Mr. Ankit Tripathi, Adv.
Mr. Hare Krushna, Adv.
Ms. Smita Pandey, Adv.
Mr. Vibhor Ahlawat, Adv.
Mr. Yogesh Kumar, Adv.

Mr. P.N. Misra, Sr. Adv.
                    Mr. Ramendra Mohan Patnaik,AOR

Ms. Shayree Chakravarty, Adv.
Mr. Tirnatha Patnaik, Adv.
Mr. Hitesh Kumar Sharma, Adv.
Mr. Akhileshwar Jha, Adv.
Ms. Sanjana Panda, Adv.

                   Mr. Ashok Panigrahi, AOR
Mr. Anmol Tayal, Adv.
Mr. S. Vinay Ratnakar, Adv.
Mr. Nabab Singh, Adv.

 
                   Mr. Debasis Misra, AOR

Mr. Parvez Bashista, Adv.
Mr. Binay Kumar Jha, adv.
Mr. Narender Kumar Sharma, Adv.
Mr. Suhas Kadam, Adv.
Mr. Jay Prakash Somani, Adv.
Mr. Vishal S.Jogdand, Adv.
Mr. Manav, Adv.
Mr. Pareena Swarup, Adv.
Mr. Nanita Sharma, Adv.
Mr. R. Sharath, Adv.
Mr. Rajnish Kumar, Adv.
Ms. Alpana Sharma, Adv.
Dr.Sanatan Ray Choudhary, adv.
Mr. Jagdev, Adv.
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Mr. Choudhari Samsuddin Khan, Adv.
Mr. D.K. Thakur, Adv.

Ms. Rajdipa Behura, Adv.
Mr.Philoman Kani, Adv.

                   Mr. A. Venayagam Balan, AOR
Mrs. V.S. Lakshmi, Adv.

 
Mr. Surya Prasad Mishra, Sr. Adv.
Mr. Prabhu Prasanna Behra, Adv.
Mr. Abhishek Chaudhary, Adv.
Mr. Suvendu Suvasis Dash, AOR

 Ms. Swati S Das, Adv.
Ms. Nirmalya Mohanty, Adv.

                   Mr. Amrendra Kumar Mehta, AOR
 

Mr. Tushar Mehta, Ld. S.G.
Mr. R. Balasubramainan, Sr. Adv.
Mr. Nalin Kohli, Adv.
Mr. Sachin Sharma, Adv.
Mr. Anshul Gupta, Adv.
Mr. S. Shankar Mishra, Adv.
Mr. Deepak Goel, Adv.

                   Mr. Radha Shyam Jena, AOR

Mr. V.G. Pragasam, Adv.
Mr. S. Prabhu Ramasubramanian, Adv.

Mr. Tushar Mehta, Ld. S.G.
Mr. R. Balasubramanian, Sr. Adv.
Mr. Sibo Sankar Mishra, Adv.
Mr. Sachin Sharma, Adv.

Ms. Shoba Ramamoorthy, Adv.
Mr. Sriram J Thalapathy, Adv.
Mr. Shilp Vinod, Adv.
Mr. Pushkin Rajkumar, Adv.
Mr. Rajdipa Behura, Adv.
Ms. Philiman, Adv.
Ms. Neha Lingwal, Adv.
Ms. V.S. Lakshmi, Adv.

Mr. R.S. Jena, AOR
                    

 UPON hearing the counsel the Court made the following
                      O R D E R

List after four weeks.
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